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Shri Saptarshi Garg,

Jt.Registrar (Vigilance),
Gauhati High Court,
Guwahati.
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From

To,

Sub:-

Ref:-

Smti. l4oushumi De,

District & Sessions Judge,
Bongaigaon. ,t

Dated Guwahati,*e $ MaY,2023.

Casual Leave with station leave permission'

Letter No. DJB. I- 1l I 2023 I 3218 dtd. 28.04'2023'

Madam,

with reference to the above, I am directed to inform you that your prayer for

casual leave on 02.05.2023 along with station leave permission, with the official

vehicle, at own cost, from the evening oJ 29 'o4.2o23 till the morning of 03.05.2023,

hasbeengranted.TheAddl.District&SessionsJudge(FTC),Bongaigaonandinhisabsence
the next senior most Judlcial Officer would remain in charge of your Court and office during

your absence.

Yours faithfullY,
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JT. REGISTR,AR (VIGII.ANCE]
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Copy to

uf,. t Project Manager, Gauhati High Court'
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